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DEIHI LEGISLATIVE ASSEMBLY
BULLETIN PART = II' .
(General information relating to Legislative and otacr-me terg)

Thursday, October 19, 1995/ashivina 27, 1917 (Saka)’

Noe 221

DE‘I'EN'I‘ION “AND RELEASE OF A MEMBE}

The Eollow1ng wireless message dated 17 10 1995
addressed to the Hon'ble Speaker, Delhi chiSlative Assembly

from the S«HeOs, arliament Street, New Delhl was received
on 18.10.1995 = : ' i

"Shri Shoaib Igbal, M.L.A. alongwith'his other
supporters was detained under section 65:0f . .
Delhi Police Act, 1978 at 1400 hours _on 17 10-95
for disobeying ‘the lawfull directions of Police
from Police Station,- Parliament Street; New. Delhi .

He alongwith his other supporters was .
released at 1420 hours, the same day,iéee 17410495 from
Police Station, Parliament Street, New uelhi.?
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